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MINISTRY OF CHEMICALS AND FERTILIZERS
(Department of Pharmaceuticals)
NOTIFICATION
New Delhi, the 11th May, 2026

F. No. 58012/01/2017-PSU.— Shri Sd. Aminur Rahman, Sr. Manager (Works), Panihati factory,
Bengal Chemicals & Pharmaceuticals Ltd. (BCPL), is hereby designated as an "Estate Officer under Section
3(a) of the Public Premises (Eviction of Unauthorized Occupant) Act, 1971 for Bengal Chemicals &
Pharmaceuticals Ltd (BCPL), to exercise the powers conferred under the Act.

AMAN SHARMA, Jt. Secy.
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